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TRIBUNAL (CZ), BHOPAL, (MP)

IN THE MATTER OF ORIGINAL APPLICATION NO. : OA/139/2023

KRISHNA RANI AGRAWAL mmm APPLICANT
VERSUS
Town & Country Planning & Others ~  ======mnoe=s RESPONDENTS
AFFIDAVIT

I, Krishna Rani Agrawal W/o R.S. Agrawal, Age 73 Years, address:-
24, Prakash Nagar, Bijli Colony, Govindpura, Bhopal, (M.P.) do hereby
solemnly affirm and state on oath as under:-

{. That, I am the original applicant in the instant matter and fully conversant
with the facts of this case and hence competent to swear on this affidavit.
That, the contents of the accompanying application/objections, which are
nd correct.

A\

s T

DEPONENT
VERIFICATION

2l Knshna Rani Agrawal the above- named Deponent do hereby verify that the
contents of Paras 1 to 2 made in this affidavit are true to the best of my knowledge
and belief.

Verified and signed this on 11" Day of January, 2024 at Bhopal,

IFIED BY
’Y':N-{"nglﬁium S
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Before THE HON’BLE NATIONAL GREEN TRIBUNAL,(CZ)
Bhopal (MP)

in OA No. 139 of 2023 IN THE MATTER OF:

Krishnarani Agrawal -- Applicant
v/s

Town & Country Planning Deptt.,

MP Govt. and others --------------—---—--- Respondents

OBIJECTIONS TO THE REPORT of Joint Committee ,Nodal agency- MPPCB Bhopal by
Original Applicant

To, The Honorable National Green Tribunal
Most Respectfully Showeth,

1. That the Current application is being filed by the Original applicant for bringing
the deficiencies in the report of Joint committee, nodal agency MPPCB,Bhopal
Office.

point no.5in ATR & Factual Report

2. That the Construction of an S.T. Septic Tank on the designated location,
Approved T & CP Map dated 1.06.1993 clearly show Location of S.T.
Septic Tank on the South face of plot no.11,Prakash Nagar in accordance
with the Town & Country Planning approved Map. The attached request
letter, duly acknowledged by the President of PRAKASH GRISH NIRMAN
SAHKARI SANTHA MARYADIT, serves as evidence Annexure-1.
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point no.5in ATR & Factual Report

. That the Construction of an S.T. Septic Tank on the designated location,
(Approved T & CP Map dated 1.06.1993) also mention in Registry of plot
no.11,Prakash Nagar Four Boundaries in Property Registration paper
Executed at Sub Registrar Office Bhopal Date 15.03.2012 show South
face of Plot 11 is Green Land & S.T. Septic Tank , serves as evidence
Annexure -2 To 6.

point no.6 in ATR & Factual Report

. That the report doesn’t disclose about fresh water Borewell IN PRAKASH NAGAR
SOCEITY, point no.10 in ATR & Factual Report | would like to say that
there is an Main source of water from a fresh water borewell in the
Public Park towards the North-East side, which supplies Drinking water

to some houses. Ahnexure-7.

point n0.10 in ATR & Factual Report

. That the PRAKASH GRIH NIRMAN SAHKARI SANSTHA representative,
Mr. RAVI VERMA, has provided a statement to the Government Authority
(MP Police-ACP HABIBGANJ), confirming that the South and East facing
area of Plot 11 is reserved exclusively for the Green Belt, and no
permission has been granted for any construction. Annexure-8.

point n0.10 in ATR & Factual Report

. That the report doesn’t disclose the cutting of tress for the illegal
construction The report falsely claims that no tree cutting was observed
in the green belt area. point no.10 in ATR & Factual Report Contrary to
this statement, | would like to draw attention to photographic evidence
dated 5th June 2022,clearly showing tree cutting and the initiation of
illegal construction. Annexure- 9 To 10.

point no.10 in ATR & Factual Report

. That the Cutting of trees may not be directly visible due to the
ongoing unauthorized & illegal construction on Green Belt (approve
Map of Town & country planning Deptt., Bhopal dated 1.06.1993 Sr
N0.3515-3516 Annexure - 11
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Annexure-2
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Annexure-3
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Annexure-4
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Annexure-5
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Annexure-6

235 AR 1012

i
252/
YOoGr

i )
ﬂ‘"’i% e o
o= :':'f’. A
,E i 5 =k

w

@820% m~ .

-

J &
= ]
= "y
r v

R ETmE

--------------- X --.,.,-, -'“.,,.ﬁn

(hh) Bihil
dptioh hB

b

. ORONLG

RJRJRIK lgjliak

@

~-,,ﬂ-. t ¥ C ]?4-\ )U;D i’@
{04 [ VLY Wy .1 “\ R 1 20 g B
P jwe I i
t B e i m,)n,. s
Vs .\.. A v waly m%;%lﬁ e

el ARV RS




43

Annexure-7

Madhya Pradesh Madhya Kshetra Vidyut Vitran Company Ltd. bhopal : Energy Bill
GST No. 23AADCME799G274 CIN No. U4010SMP2002SGC015119 (Wholly Owned by Govt. of M.P.)
2 NISHTHA PARISHAR GOVINDPURA BHOPAL Call Centre No.-1912 https://iportal.mpcz.in/
Swvw ww fawerss
IVRS N2443006613 Location Code 2304403 - [ URBAN | Old Service Number 1U28-8-1597715111
Division Name Bhopal City East Tariff Class LvVi[LV12]
Service Number IDG28 - 8 - 2443006613 Month JAN-2024
Bill Number JAN24N000002332 Bill Date 03-Jan-2024 Units 372
Mr_/ Ms. SECRETRY PRAKASH GRAH NIRMAN Bill D 3144 60
Address SEHKARI SANSTHA MARYADIT PVT.- ,BIJLI NAGAR COLONY GOVINDPURA,. Total Bill Amount On Due Date (In Rs.) 3110.00
< Bill Payment last Date
Empioyee Number Mobile Number 98*****908 Via Cheque | Via Cash
Pole Number Phase Given THREE 10-Jan-2024 | 12-Jan-2024
Meter Serial No MIGGENUS3077539-1597715111 Load Sanctioned 3.725 KW
Current Read Date 02-Jan-2024 Contract Demand 0.0 KW
Reading Type NORMAL Maximum Demand 0 Save Electricity
Aadhaar Available? B.P.L. Number
Feeder Code 2030201010301|BN D.T.R. Code 3044030704|private
Current Reading | “Previous Reading | M.F. | P.F. | Meter Cons VP’anns [ TotalUnits | GMCUnits | Billed Units
49706.00 | 49334.00 | | 372.00 | 0.00 | 87200 | 0.00 [ 372.00
Distribution Center  Industrial Gate - A Details Rs / Paise
ial Gate E Energy Charges 2217.60
Contact number For Logging Complaint 9y FPPAS Charges 0.00
Mr/Ms. SANJAY BARAMASE Assistant Engineer Fixed Charge 675.00
Phone No. 1912 Govt. Electricity Duty 252.00
Complaint not resolved within 7 days Metering Charges 0.00
Mr/Ms. EE_BHOPAL_CITY_EAST EE ASD Instalment 0.00
Phone No. 07552551222 Cm ing/ PF S ge/incentive 0.00
Meter reader Parvat Singh Rathore Penal Charges
Supply Hours (Average Daily Supply Given) Non b iary Other Charges 0.00
Purpose Domestic light and fan Security Amount Deposited 5919.00 Current Month Bill 3144.60
Bill Basis Actual Bill Security Amount Pending  0.00 8oVt 'MP.Govt y A t 0.00
Last Pay Detail " | Sub Total 3144.60
Bill Month | A nt Paid CAC Number Punch Date |P Date Interest On Security Deposit (-) 35.02
DEC-2023 2952 2023127475693642 07-Dec-2023 | 07-Dec-2023 CCB Adjustment 0.00
0 Other | Other Rebates (-) 0.00
C p Details Of Pre Months Employee Rebate (-) 0.00
Reading Month | Reading Date ! Reading IUnits Consumed Lock Credit / Load Factor Rebate (-) (0.00 ) 0.00
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Annexure-8
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Annexure-9
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Annexure-10
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Annexure-11
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PRAYER

Honorable National Green Tribunal, | humbly bring before you a matter
of urgent concern regarding the Green Belt adjacent to the Govindpura
Industrial Area and the 100-feet wide Master Plan Road, as indicated in
Annexure 6. The significant pollution stemming from Industries and
traffic in this area poses a severe threat to the health of the residents.

| wish to draw Your Lordship's attention to the fact that Prakash Nagar
Colony primarily comprises Retired individuals, senior citizens, and
womens. Given the vulnerability of this community, | kindly request
the issuance of an order to the District Administration ,BHOPAL. This
order would require the removal of illegal constructions encroaching
upon the Green Belt or, as an alternative, a stay order on any further
activities related to these illegal constructions. This is essential to
safeguard the remaining trees in the Green Belt.

Furthermore, | earnestly request Your Lordship's intervention in
facilitating the removal of encroachments and advocating for the
restoration of the Green Belt through a comprehensive tree plantation
initiative.

May Your Lordship's wisdom and guidance lead to the protection and

rejuvenation of the Green Belt, ensuring the well-being of the
residents and the preservation of our environment.

With utmost respect.



